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INDUSl1UES TO BE SET UP IN ANDHRA 
PRADESH 

4386. SHRI GADILINGANA GOwn : 
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND COMPANY AFF-
AIRS be pleased to state: 

(a) the industries propC'sed to be sct 
up in Andhra Pradesh during the Fourth 
Five Year Plan in the Public Sector: and 

(b) the estimated cost thued ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A. AHMED): (a) and 
(b). The work on tbe Fourth Plan, which 
is to besin from April, 1969. has just been 
initiated. A view of the programme of 
industries to be established in the Public 
Sector would be available when the detailed 
studies on the Fourth Plan are completed. 

ONOOLJ!-HYDEIlABAD RAll.wAY UNF 

4387. SHRI GADILINGANA GOwn : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that Government 
have received a proposal from the Govern-
ment of Andhra Pradesh sugestinl a 
new railway line between Onaole and 
Hydcrabad via Naaarjunasaaar; and 

(b) the period for which this proposal 
is pendinl and the decision taken by Govern-
ment thereon ? 

TIlE MINISTER OF RAILWAYS 
(SHRI C.M. POONACHA) : (a) Yes. 

(b) The proposal was recommended by 
the Andhra Pradesh Government in 1960 
for inclusion in the III Five Ycar Plan. 
The funds for construction of new railway 
lines in the Fourth Plan are likely to be 
very limited out of which several throw-
forward works from Third Plan and various 
priority projects required on strategic consi-
derations. for industrial development, ore 
exploitation schemes etc.. will have to 
be accommodated. As such this proposal 
will have to wait for better times for consi-
deration. 

DELICENSING OF I NDVSl RRS 

4388. SHRI GADILINGANA GOWD : 
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) the industries deUcenscd during 1967-
1968 under the Industries (Development and 
Regulation~ Act 1951: and 

(b) whether there is any proposal to 
deliccnse all the industries connected with 
agricultural machinery and implements in 
view or their shortage in the country? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A. AHMED) : (3) 
Only 'wheeled agricultural tractors and 
power tillers' industry has been deliccnscd 
during 1967-68 under the Industries (De-
velopment and Regulation) Act, 1951. 

(b) No such proposal is at present under 
consideration oftheGovemment. 

DECENTltAUSA110N OF I NDUSTIlIES 

4389. SHRI G.Y. KRISHNAN : Will 
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS 
be pleased to state : 

(a) whether Government propose to eft"ect 
decentralisation of industry on district-
wise basis; and 

(b) whether Government also proPO!IC to 
appoint a Technical Committee consisting 
of the Members of Parliament to make a 
study of the feasibility of the scheme ? 




